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: Mr P.C.Dcis, Ms A.Nag 
: Mr S-K.Mondal, Mr S.C..Misra

For the applicant 
For the respondents

ORDER (ORAU
r

JUSTICE G.RAJASURIA, JM

Learned counsel for the applicant would submit that she does not

want to press the application.

Accordingly OA is dismissed as hci»g not pressed.2.

(Justice G.Rajasuria) 
Judicial Member

(Ms.Jaya Das Gupta) 
Admn. Member
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